57 Written Answers

wew  waw & fagw suded

1795. stdgqAra st q/fas
sa7 GYAT WAt ag FAE AT PO FA
f& .

(%) ®r T dAid ST FT
STET FUR FE GHT GEX NRW F AMGF
fresqd #1 oW ¥ W@y g W AR
frdy W wrafed @1 T §; AR

(g) afe @, @ IeF1 sT I
g

$[SPECIAL ALLOCATIONs TO MADHYA
PRADESH

!

1795. SHRI P. S. PATIL : Will the
Minister of PLANNING be pleased to
state ©

(a) whether any special allocations
have been made for Madhya Pradesh
in view of its economic backwardness,
while preparing the draft Fifth Five
Year Plan; and

(b) if so, the details thereof?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a) After
the finalization of the Approach to
Fifta Plan the preparation of the Draft

+[ ] English translation.

[21 DEC. 1972]
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Qutline of the Fifth Plan would be un-
deilaken. As such po decision has been
taken so far on the overall outlays for
the Fifth Plans of States in the determi-
nation! of which many factors will
have to be kept in view including the
relative backwardness of certain States.

(b) Does not arise.] -

TAKING OF LIQUOR BY AN OFFICER OF
B.A.R.C. IN OFFICE PREMISES

1796. SHRI SANDA NARAYAN-
APPA : Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether Government’s
has been drawn to the fact that an
Officer of Bhabhy Atomic Research
Centre, Bombay celebrated his promo-
tion recently as Director in the Centre
by openly taking liquor along with his
colleagues in the office premises;

attention

(b) if so, whether Government have
taken any action against the officer; and

(c) if noti, the reasons therefor?

THE PRIME MINISTER AND
MINISTER OF ATOMIC ENERGY
(SHRIMATI INDIRA GANDHI): (a)
A private party financed by contribu-
tions from the participants was held in
the officers’ mess of the Bhabha Ato-
mic Research Centre, Trombay on June
21, 1972 to felicitate an officer of the
Centre on his appointment as a Direc-
tor. Alcoholic refreshments were serv-
ed at this party, The participants pos-
sessed valid permits for the consump-
tion of liquor and hence did not violate
any law in force in the area.

(b) and (c¢) Do not arise.

COLLECTION OF SALT CESS IN STATES

1797. SHRI 1. K. KALANIA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the amount of salt cess collected
from Maluwa, Bhavnagar, Jafrabad,
Bherai and Victor from 1968 to 1972.
year-wise;
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(b) whether the cess so collected has
been spent for the object for which it
has been levied and collected; if so, the
«(etails thereof;

(¢} the total collection of this cess
for the year from 1968 to 1972 for
the Saurashtra area and the details of
the expenditure incurred for the object
for which it has been collected; and

[RAJYA SABHA]

to Questioks 60

(d) tne details of the demand placed
by the Government of Gujarat for uti-
lisation of this salt cess fund; work-wise
and programme-wise?

THE DEPUTY WMINISTER IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (PROF. SIDDHE-
SHWAR PRASAD): (a) to (¢) The
amounts of cess collected is indicated
below :(—

I . 1968-69 1969-70 1970-71 1971-72
R, Rs. R . Rs.
- ~ R
(&)
I Maluwa 18,097-00 32,514+47 10,355+34  21,437-%
¥ I ' N
2 Bhavnagar « s aw 469,812,004 4,25,024.58  3,59,188.25 2,90,086.60
3 Jaftbad . . ¢ . 76,050.00 36,535.50  39,842.02  47,726.94
L '
4 Bherai . 4o, . jew,  37,256:00 23,435-00 72,537.5)  55,600-00
5 Victor - - - . 1,]7,500‘00 1,00,850’00 1186)600'00 1384)‘1’50.00

(i)

Saurashira area . 37,92,560+00

34,52:533.00  30,31,182-00 38,44,211-00

The incidence of cess collected from
the salt works is ultimately passed on
to consumers who are spread all over
the country. The proceeds of cess col-
lected are credited to the General Re-
venues of the Government of India.
These are utilised, after deducting the
cost of collection as determined by the
Central Government, if Parliament by
appropriation made by law in this be-
half so provides, on all or any of the
following objects, namely:

(a) meeting the expenditure incur-
red in connection with the salt orga-
nisation maintained by the Central
Government;

{b) meeting the cost of measures
taken in connection with the manu-
facture, supply and distribution of
salt by Union agencies and the regu-
lation and control of the manufac-

ture, supply and distribution of salt
by other agencies; and in particular,
weasures for—

(i) the establishment and main-

tenance of research stations and
model salt farms;
(ii) the establishment, mainten-

ance and expansion of salt facto-
ties;
(iii) fixing-the grades of salt;
(iv) promoting and encouraging
cooperative effort among manufac-
turers of salt; and

(v) promoting the welfare of
labour employed in the salt indus-
try.

the
a
financial

The total cess collected and
amounts utilised in the country as
whole, during the last four
years are given below :
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Year Totalcass it grga- develop-

collected nisrtionin- mental
cluding and wel-
' costof col- farcworks

lection
Rs. Rs. Rs

1968-69 1,11,64,764 50,96,294 8,62,481
1969-70 93,22,497 62,51,119 6,86,558
1970-71  1,05,8),756  49,03,518 9,58,236
1971-72  1,10,91,510 46,02,960 7,43,57+

It is not possible to break wup the
expenditure incurted on the Salt Organi-
sation and the cost ot collection of cess,
area-wise, The expenditure incurred on
developmental and welfare works in
Maluwa, Bhavnagar, Jafrbad, Bherai
and Victor and in the Saurashtra area
during the financial years 1968-69,
1969-70, 1970-71 and 1971-72 are gi-
ven below :—

Maluwa,Bhav- Saurashtra
Year nagar, Jafrbad, area
Bherai  and
R Victor area
o
Ry, Rs.
1968-69 2,99,600+ 52
1969-70 1,05,370-00
46,000-00
1970-71 13,738-00
1971-72 40,104+00

(d) The following are the item-wise
break-up of the works asked for by the
Government of Gujarat :—

Rs.
1 Roads 1,84,74,747-00
2 Dispensaries , 1,00,528-00
3 Rest Sheds 15,470-00
4 Water Supply . 7,93,149-00
5 Muscellaneous . 1,70,000+00
6 School Building 1,04,215-00
7 Jetty 9,75,800.00

TotaL 2,06,33,909-00

[21 DEC. 1972]
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Of these, works at a4 total estimated
cost of Rs, 31,76,327 were approved
for execution by the Gujarat Regional
Advisory Board for Salt and Central
Advisory Board for Salt at therr meet-
ings held on 29-8-1972 and 2-12-1972,
respectively.
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+[SraLL OF KHADI AND VILLAGE INDUsS-
TRIES COMMISSION IN ‘ASIA 72 ExHIBi-
TION

1798 SHRIMATI VIDYAWATI
CHATURVEDI: Wil the Minister of
INDUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

{a) the detajls of the total amount
of expenditure incurred under vaiious
main heads on the stall of Khadi and

Village Industries Commission im the
Asia ’72; and L
(b) whether the system of inviting

tenders etc. was followed for the work
on the stall in the exhibition; if not,
the reasons therefor and the name of
the person responsible for the same?]

+{ ] English translation.



